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in Gujarat State, who have become
jobless ag a result of mechanisation;

(b} whether Government propose
to extend mometary help ty such
Ppersons to enable them to purchase
and to run powerloom industry; and

(¢) i s0, the details thereof; and
whether any alternative proposals to
provide jobs to these pecple is under
consideration?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) to
(c). A quota of 3200 powerlooms has
been allotted to the State of Gujarat
for installation ‘during the Fourth Five
Year Plan. Allotment of the power-
looms has been left to the discretion
wof State Government Financial assis-
tance by Government for setting up
powerlooms is confined to the Co-
-operative sector. Individualg can ob-
tain financial assistance under the
‘State Aid to Industries Act and from
financial insfttutions in the State.

As regards proposals for providing
alternative occupation, Information is
being collected and will be laid on
the Tible of the House.
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